Customs, Service Tax & Anti Dumping Branch
WEEKLY DISPATCH STATEMENT
FROM 04.08.2025 TO 08.08.2025

S. APPEAL NO. FINAL ORDER NO/MISC DATE OF ORDER DATE ON WHICH
No. ORDER NO RECEIVED FROM THE PS | ORDER SENT FOR
TO HON'BLE DISPATCH
PRESIDENT/MEMBERS
FINAL ORDER NO.
1. C/52567/2023 F.0/51096/2025 04.08.2025 04.08.2025
2. C/51145/2022 F.0/51098/2025 04.08.2025 04.08.2025
3. C/52160/2022 F.0/51104/2025 05.08.2025 06.08.2025
4, C/50215/2024 F.0/51105-51106/2025 05.08.2025 06.08.2025
C/50400/2024
5. C/55695/2023 F.0/51129-51130/2025 06.08.2025 07.08.2025
C/52463/2022
6. C/50775/2020 F.0/51131-51132/2025 06.08.2025 07.08.2025
C/50776/2020
7. C/50788/2020 F.0/51133-51135/2025 06.08.2025 07.08.2025
C/50791-50792/2020
8. C/50218/2020 F.0/51136-51137/2025 06.08.2025 07.08.2025
C/50729/2020 v
9, C/50936/2021 F.0/51138/2025 06.08.2025 07.08.2025
10. C/50545/2021 F.0/51139/2025 06.08.2025 07.08.2025
11. C/50789-50790/2020 F.0/51140-51141/2025 06.08.2025 07.08.2025
12. C/51147/2020 F.0/51142/2025 06.08.2025 07.08.2025
13. €/55309-55311/2013 F.0/51143-51145/2025 06.08.2025 07.08.2025
MISC ORDER NO.
1. C/50795/2020 | M.0/50701/2025 04.08.2025 04.08.2025
2. C/50796/2020 M.0/50702/2025 04.08.2025 04.08.2025
3. C/50291/2025 M.0/50703/2025 05.08.2025 06.08.2025
4. C/50899/2025 M.0/50704/2025 05.08.2025 06.08.2025
5. C/50913/2025 M.0/50705/2025 05.08.2025 06.08.2025
6. C/52114/2024 M.0/50710/2025 06.08.2025 06.08.2025
7. C/51186/2020 M.0/50711/2025 05.08.2025 06.08.2025
8. C/50978/2025 M.0/50712/2025 05.08.2025 06.08.2025
9. C/50979/2025 M.0/50713/2025 05.08.2025 06.08.2025
10. C/51187/2025 M.0/50714/2025 05.08.2025 06.08.2025
11. C/51188/2025 M.0/50715/2025 05.08.2025 06.08.2025
12. C/51189/2025 M.0/50716/2025 05.08.2025 06.08.2025
13. C/51190/2025 M.0/50717/2025 05.08.2025 06.08.2025
14. C/50218/2020 M.0/50718/2025 06.08.2025 07.08.2025
15. C/50788/2020 M.0/507198/2025 06.08.2025 07.08.2025
16. C/50788/2020 M.0/50720/2025 06.08.2025 07.08.2025
17. C/50775/2020 M.0/50721/2025 06.08.2025 07.08.2025

prae

| DEPUTY/ASSISTANT REGISTRAR

|

Upload in PDF format on the CESTAT website immediately after signature of the Hon’ble members on the same

day for the parties and public at large thus all the interested parties and other information seekers under R.T.1. Act

may download there orders from CESTAT website.



